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A14vanciDI' of loaDS by nationalised 
t»aDks to priority seetor ill West Benpl 

624. SHRr" SUDHIR GIRl: Will ~he 
Minister of FINANCE be pleased to 
state: 

(a) whether the target set by the 
nationalised banks to lend 33 per cent 
of their total advance to the priority 
.seotor has been raised to 40 per cent; 

(b) if so, details of the bank bran-
ches in West Bengal implemented this 
target in the State, district-wise and 
bank branch-wise, up-to-date; 

(c) whether any study made up-to-
date in this respect: and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MlNISTRY OF FINANCE (SHRl 
MAGANBHAI BAROT): (a) and (b). 
The public sector banks have been 
advised to raise the share of priority 
sector advances in their aggregate 
credit to the level of 40 per cent by 
1985. This being all aggregative all-
India target, no district-wise/branch-

wise targets have been indicated to 
the banks, 

(c) and (d). While no Llclnch-wise/ 
district-wise study of priority sector 
lending in West Bengal has been 
undertaken, the aggregate level of 
priority sector lending in the State 
indicates the need ior the banks to 
take concerted action for enlarging the 
fluw of credit to these sectors in the 
St.ate. Accordingly, the banks have 
been asked to devote special attention 
and effort to meeting the credit re-
quirements of small borrowers in the 
priority sectors, particularly of the 
beneficiaries of the 20-Point Program-
me. A Standing Working Group 
under the convenorship of the Reserve 
Bank. of India and having represen-
tatives of the State Bank of India, the 
3 lead banks in West Bengal and of 
the State Government has been set 
up to oversee the m~asures being 
ta1m by the banks to attain this ob-
jective. 

Loa.·term iroa Ole espori deal with 
Pakistan 

625. SHRI CHANDRABHAN ATH-
ARE PATIL: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether it is a fact that a three-
member pakistan delegation visited 
India in May, 1980 to conclude a long-
term iron ore import deal with India; 
and 

(b) has any agreement in this behalf 
been signed, and if so, the broad out-
lines thereof? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) YtsJ 
Sir. 

(b) A long-term agreement with 
Pakistan Steel Mills Corporation was 
concluded on 21st May, 1980 for sup-
ply of 1.93 million tonnes f)f iro!l ore 
over a period of 7 years starting from 
September 1980 upto March, 1987. 

tTpcradatiOD of KharalPur city In 
west; Henpl 

626. SHRI BASUDEB ACHARYA: 
Will the Minister of FINANCE be 
pleased to state reasons for the delay 
to declare Kharagpur in West Beng::tl 
as a B-2 city? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): The popu-
lation of 0 ("lty should exceed 4 lakhs 
according to the 1971 census for its 
classification a~ B-2 city for the pur-
pose of grant of House Rent Allow-
ance (HRA) nnd Compensatory (City) 
Allowance (CCA) to Central Govern-
ment employees posted therein. As 
the population of Kharagpur was only 
61,783 according to the 1971 census 
it is not eligible for classification ~ 
a B-2 city. 

The Third Pay Commission had 
recommended that cases of towns 
which do not qualify for the grant of 
CCA according to the population cri-
terion but are abnormally expena.ive 




